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I Hcalthians
Ilcsearch Ccntre
private t,imited

Plot No. 518,
Udyog Vihar,
Phase-lll,
Gurugram-
122016

akshat.yadav

@healthians.com

1,54,70.(r 15.00 r,54.70,6 r5.00 50.85

2 I)r. Vivel<
Phanswal

House No. 702,
Blue Stone-2,
Supertech
Ernerald Court,
sector 93-A,
Noida, Uttar
Pradesh 201304

vivek.phanswal

@gmail.com

98,04,480.73 98.04.480.73 32.23

3 Mr. Hitesh
Verma
(Proprietor of
M/s Satyam
Drugs)

l0l, first Floor,
Building No. 09,
Allied Bhawan,
LSC, Madangir,
New Delhi-
I I 0062

sales@satyam
drugs.com

30,39,7 46,00 30.39,746.00 9.99

4 Departmcnt of
Trade &Taxes/
DelhiVAT

Department of
Trade &Taxes
Govt. of NCT of
Delhi, Vyapar
Bhawan, IP
Estate, New
Delhi-l 10002

Ctt.delhi@nic.in 21,09,630.00 2 r.09.630.00 6.93

TOTAL 3,04,24,471,73 3,01,24,471.73 100.00

Corporate Debtor has not provided any books of accounts for collation of claims received from the creditors. since
the CIRP is a time bound process, therefore the IRP has verified & collated the claims on the basis of documents
provided by the c annexure to Form B. The number and amount o1- claims nray subsequently change
as and when ne received and / or on the basis of information's / clarification. documents /books
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